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Title: Discussion on the Supplementary Demand for Grant No.16 in respect of Budget (Railways) for the year 2008-2009.

MR. DEPUTY-SPEAKER : Now the House will take up Item no. 30 — Supplementary Demands for Grants (Railways). Shri Lalu
Prasad.
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MR. DEPUTY-SPEAKER : Motion moved :

"That the supplementary sums not exceeding the amounts shown in the third column of the Order Paper be granted
to the President of India, out of the Consolidated Fund of India, to defray the charges that will come in course of

payment during the year ending the 315t day of March, 2009, in respect of the head of Demand entered in the
second column thereof against Demand No. 16."

---------- (Interruptions)
JUIERAST ABIG & PR P& HioTofRl A1 uafl @t ol asa 3, ol A 3rvofl 2uflar mueer w2 221 aaa ) It will form part of the proceedings.

...(Interruptions)

*SHRI PRALHAD JOSHI (DHARWAD NORTH) : Hon'ble Speaker Sir, it is everybody's experience that in Karanataka that Indian
Railway has always stepmotherely treated this State as far as railway developmental works are concerned. I have been time and
again bringing it to the notice of the Governemnt through you Sir.

During many discussion on Railway Budget 2008-09, I had insisted the Ministry for early completion of Gadag — Bagalkot Gauge
conversion work and also start the run of the trains on this time. The conversion work is said to be over long back but now the
S.W.R. is dilly dilly-dallying the start of the trains on this time. I urge the Government to start the operations of passenger trains
on this time.

Hubli-Ankola: Hubli-Ankola new line seems to have come in rough weather once again due to apathy on the part of S.W.R. The
Government of Karnataka has already agreed to divert the required forest land for the alignment submitted by the S.W.R. But
railway is not taking initiative to convince the ministry of Environment and Forest to approve the alignment and hence the
problem. I urge upon this Government to expedite this process.

New Night trains to Bangalore and Mumbai from Hubli: I have repeated this demand innumerable times but nothing is forth
coming. At least one right train should be introduced between Hubli-Pune.

Recruitment for Group "D" Posts in S.W.R. Hubli: Last year the process for recruitment for about 4000 Group 'D' posts had
begun in SWR Hubli, but came to be abandoned due to law and order problems which was caused in protest against the
domination of outside candidates. There was agitation for reservation of posts for Karnataka candidates. I had stressed the need
for changes in the recruitment rules providing for earmarking of posts for locallites. Now I urge upon the Government to restart
the process of recruitment by adopting some mechanism by which it should be ensured that local people should get better
opportunities.
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Extension of Intercity Train to Dharwad: The long standing demand of extension of Bangalore — Hubli Intercity till Dharwad to be
honoured.
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*SHRI ADHIR CHOWDHURY (BERHAMPORE, WEST BENGAL): Sir, on the improvement of train services in the Lalgola-Sealdah
Section, Sealdah Division, Eastern Railway, I have to state that hundreds of people of the district of Murshidabad work in different
parts of West Bengal in India and these people return home during the Saradia Puja. These people are to avail themselves of the
train at Sealdah-Lalgola Division, Eastern Railway for returning home. Again hundred of people, who work in different places in
the country have to board trains at different stations of this section for returning to places of residences. But the compartments
attached to all these trains running in this section are quite inadequate to fulfill the demand of these passengers. As a sequel to
this, these passengers have to bear with untold misery during their journey.

In view of the facts stated above I have to request you to kindly look into the matter and to take the following steps to do away
with the present state of affairs:

(i) to increase numbers of compartments in all the passenger-trains running in the section.
(i)  To add one additional chair-car to both the UP & Down Bhagirathi Express train running daily in this section,

(iii) It is stated that in the 111 UP Lalgola-Sealdah Passenger there are 3 Sleeper Coaches, whereas in the
corresponding 112 Down train there are only 2 Sleeper Coaches. To do away with the anomaly in the service, one
additional coach should be added to the said train to serve the greatest interest of the passengers.

Again I have to mention that the two counters of the Computerized Reservation Centre of Berhampore Court Station
remain open upto 2 PM. daily. This period of service is inadequate to the public demand.
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You are requested to do the needful so that at least one counter of the said Computerized Reservation Centre is brought
into operation with immediate effect.

I have to invite your attention to your declaration in the Parliament during the Railway Budget Session that a train named
"Hazarduari Express" will be commissioned in the Sealdah-Lalgola Section, Sealdah Division, Eastern Railway shortly after the
session. This Express train was scheduled to take start from Kolkata at 6-50 hrs in the morning and at 16-40 hrs in the afternoon
from Murshidabad Station of the said section of ER. But it is a matter of regret that this train has not yet been introduced despite
your commitment in the Parliament. In this context I have to mention that people of this district came to know of all these
relating to this train and are now suffering from a sense of frustration for Railway inaction on this regard.

Now, considering the demand of the public I have to request you to look into the matter so that this "Hazarduari Express"
is introduced without loss of any further time to fulfill the long-felt grievances of the people of the district.

* SHRI J.M. AARON RASHID (PERIYAKULAM) : At the outset I congratulate the Hon'ble Railway Minister for being a Champion
of Secular Forces. The UPA Govt. under the able & dynamic guidance of Hon'ble Congress President Smt. Sonia Gandhi ji and the
leadership of Hon'ble Prime Minister Dr. Manmohan Singh ji, the Railway Ministry under you is really creating wonders. Indian
Railways the world's largest network has exalted incomparable heights in the last 5 years. You are doing a commendable job for
the people of this country, since the poorest of the poor, the middle and upper class are benefited as passenger fares are not
hiked for the past 5 years inspite of severe hike of oil prices in international markets; which is appreciated by one and all.
Moreover, I would like to say in the recent past Railway Department was considered to be loss making, but Lalu ji has brought
everyone by surprise by making it as a profit making department, that too without fare hike. I would also like to add that every
Indian has to be proud that Lalu ji not being a MBA Graduate has taken classes for MBA students, about converting sick
companies to profit making ones.

Sir, Tamil Nadu people have a long pending demand that a Train service from Chennai to Lord Aiyappa Temple
(Sabarimala) for pilgrims from Chennai, Hyderabad, Karnataka and Mumbai should go via Tamil Nadu. The train has to be routed
via Dindugal, Vathalagundu, Periyakulam, Theni, Bodi, Kumbam, Koodalur and to the base station.

Sir, year by year Sabarimala pilgrims are increasing in large numbers and the people of Tamil Nadu are eagerly waiting for
a direct train to go via the above mentioned routes. Sir, people are even prepared to pay Rs.200 to 250 more per trip for passing
through Sabarimala Tunnel. Sir, I can assure that the entire amount invested can be collected by the Railways in a year or two.
Sir, the Sabarimala pilgrims from other States have to go through hill side routes facing undue hardships for about 180-200 kms.
They have to take a round trip, (forest routes) and also forest animals have rapidly increased in the area, (Elephants,
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bears and red dogs/wolf's) are causing trouble to the pilgrims facing life threats. Many such incidents are going unnoticed due to
lack of time to the pilgrims as they have to go back to their native states after pilgrimage and to save time about the hardship
faced.

I personally thank the UPA Govt. Laluji, Veluji & Rathwa ji, for taking a survey up to Koodalur. Sir, Dindugal to
Vathalagundu, Bodi Koodalur are rich agricultural and potential areas. The Spices Board Cardamon e-action center is in Bodi;
same way lot of tea plants/spice/coffee plants/agriculture/paddy and coconut farmers will be benefited. Opening of Railway Parcel
Booking Counters in all the centers will benefit the Railways in large way in addition to agriculture along with Sabarimala
Pilgrims.

The Sabarimala Railway Line project to be implemented will be in the larger interests of the people of South India.
Railways are for the general public. I request the Hon'ble Railway Minister, Railway Board and Officials to benefit the common
man; as this scheme would benefit the Railways more commercially. If the project is implemented, I assure you even



commercially it is viable because of a few million people are traveling to Sabrimala every year. By charging Rs.200-250 the
people would not find it difficult as they avoid traveling to 6-8 hours in hilly areas which costs them very much.

I hence request the UPA Govt. the Government of the people and the under privileged, to implement the scheme at the
earliest as the public are really waiting for it to be implemented.

*SHRI S.K. KHARVENTHAN : Sir, I support the Supplementary Demands for Grants for Railways for the Financial Year 2008-
2009.

First of all, I would like to congratulate our Railway Ministers, Hon'ble Laluji, Shri Velu and Ratwaji for making Indian Railways as
poor people's Air Service. After assumption of UPA at the Centre for the past 52 months, the rail fares has not increased even
once and in fact the fares in some Classes/sections have been reduced. Since the Indian Railways offering low fares, it is well on
the track to regain its popularity. Our Indian Railways network is an integrated system linking various parts of the country
including the remote and far flung areas to enable transportation of passengers and goods from various parts of the country. In
recent times, the passenger traffic also increases and earnings also increased simultaneously. For example, in Southern Railway,
passenger volume increased by 12% and earnings by 16%. In fact, quarter of 2008-09, Southern Railway ferried nearly 28%
more passengers on the Chennai-Bangalore line and revenue also from 15.55 crore to Rs.16.25 crore. The Chennai-Madurai-
Nagercoil section continues to be the biggest revenue earner for the Southern Railway. Throughout the country, the position is
the same. That is why, Indian Railways has created revenue surplus of Rs.68,812 crore. During 2004-2005, it was Rs.8,664.23
crore, 2005-2006-14,710.00 crore, 2006-2007-20, 338.49 crore, 2007-08-25,065 crore and for 2008-09- it is expected to cross
31,000 crore. Another important factor I want to bring to the notice of the august House is about the achievement of Rail Land
Development Authority. Railway Ministry has handed over 10 plots to RLDA in various cities including Delhi, Mumbai, Gwalior,
Vishakhapatnam, Kanpur, Kolkata and Bangalore and the same is going to fetch Rs.4,000 crore to Indian Railways. Even now, in
some of the popular areas, Indian Railways is having vast acres of land and those were leased to private parties for a meagre
amount. For example, in my Palani Constituency,
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Oddanchatram town is an important place and the same is on NH 209. Southern Railway is having railway land on the southern
side of the above NH 209 and the same is in the heart of the city. Now it is leased to a private party for using it as a cycle stand
for a very nominal amount. It is very good place for constructing Shopping Malls and it will fetch very good income to Southern
Railways. Hence I request the Railway Minister to cancel the existing lease and Southern Railway must come forward to construct
Shopping Mall and it will be very useful to public and also very profitable to Railways.

Even though Indian Railways is getting huge income, we failed to provide necessary facilities to the railway passengers. Our
Government has formulated an "Integrated Railway Modernisation Plan" for identifying activities with definite time frame for
implementation within 5 years from 2005-2010. It is planned to induct modern coaches in all Rajdhani and Shatabdi trains.
Expansion of Passenger Reservation System. Unreserved Ticketing System across the country and Environment Friendly Toilets in



coaches but it is unfortunate that most of the Superfast Expresses are not having proper toilet facilities. In Tamil Nadu, important
trains Viz., Cheran Express, Nilgiri Express, Yercaud Express and Pandian Express trains are not having proper toilet facilities.
Toilets are not cleaned and maintained regularly.

We had announced E-Ticketing System and also permitted to reserve three months in advance. Now the passengers in Chennai
are facing a very big problem to reserve the tickets. For all South bound Trains towards Madurai and Nagerkoil now itself all the

tickets were sold upto 15t February 2009. Every morning innocent poor public are standing in queue from 3 am onwards but they
are not able to purchase their tickets. The travel agents are able to purchase large numbers to tickets and selling them in black
market. I am earnestly requesting the Railway Ministers to take immediate steps to solve this serious issue. Though the Railways
have introduced Special Trains to cope with increasing rush of passengers, it is not served much and the same is the situation in
the case of Special Trains also.

After assumption of UPA at the Centre, within the period of 3 years i.e. 2004-2005, 2005-2006, 2006-07, Railway Ministry has
announced number of projects and out of which for 127 projects, survey was also completed to the length of 12,749 kms. with
the cost of Rs.47,934 crore. Out of the above 127 new projects, 33 new line projects were approved and sanctioned in Budget
2008-09 and one such projects is Erode-Palani Via Dharapuram with 91.05 km. distance at the cost of Rs.289 crore. For this
project, Final Location Survey Tender Process was over by 18.08.08. This is an important scheme connecting four hill temples
Viz. Chennimalai, Sivanmalai, Vattamalai and Palani hills. All are the abodes of Lord Karthik. I urge upon the Railway Ministry to
direct the authorities to complete the Fund Location Survey for the above project without further delay and implement the
scheme as early as possible.

Sir, one of the oldest metre gauge line connecting Dindigul-Palani-Udumalaipet-Pollachi-Palakkad-Pollachi-Coimbatore is an
important line is south Tamil Nadu. After assumption of UPA Government at the Centre in the first phase, Rs.30 crore is allocated
for gauge conversion and the work is completed upto Pothanur. Now Rs.70 crore is allocated for completing the gauge
conversion from Dindigul-Palani and the work is also started by performing Bhoomi Pooja'two months back. There is a proposal
to construct number of overbridges in this scheme also.

I am humbly requesting the Railway Ministry to take this work in a speedy manner and complete the project and allocate
additional funds for completion of the work between Palani-Pothanur and the whole stretch may be converted as a BG line.

Sir, 1 congratulate the UPA Government for implementation of 6™ Pay Commission and the Railways have also adopted the
same. However, I understand that there are some grievances among railway employees. The Group 'C' Engineers feel deprived
that the 61 Pay Commission have totally ignored the technical staff because there is no technically qualified Engineers in the
Committee and they have requested for nominating an Engineer in the Anomaly Committee to upgrade the Group 'C' Engineers
equal to Nurses and Teachers in Railways since Group 'C' Engineers are the backbone of Indian Railways.

With these words, I am completing my speech on the Supplementary Demands for Railways.



*SHRI HARIBHAU JAWALE (JALGAON) : First of all I am thankful Hon'ble Speaker for giving a chance to speak on the discussion
on Supplementary Demands for Railways.

I want to Congratulate Hon'ble Railway Minister for honouring New Trains for Maharashtra and my constituency Jalgaon. Recently
our President of India Respected Pratibhatai Patil along with Hon'ble Railway Minister Shri Lalu Prasadji has shown green flag and
inaugurated some of the trains running though Central Railway, Bhusawal Division. To name some recently started trains are
Amravati-Mumbai SuperFast Express, Amravati-Surat Fast Passenger. Through Hon'ble Speaker I request Hon'ble Shri Lalu Ji to
extend the Amravati-Surat train upto Ahmedabad, Bhusawal-Surat passenger upto Ahmedabad and Jamnagar-Nandurbar train
upto Bhusawal to facilitate the many peoples traveling from interior of Gujrat State to their native place at Jalgoan and Buldhana
District. I had also forwarded a letter to Hon'ble Minister for this extension upto Ahmedabad and Bhusawal.

The peoples and the local Political personalities has plenty of time raised the question through the then acting Member of
Parliament from time to time to start a train which starts from Bhusawal going upto Mumbai CST. Lot of travelers are traveling
from Jalgaon and Buldhana District at Bhusawal Division towards various direction of places for the purpose of the business or
other. By inaugurating the New Amravati-Mumbai Super Fast Train recently the demand from the peoples are subside to some
extent and for this I have requested vide my letter No.MP-HM/J/0162/2008 dated 11.03.2008 to Hon'ble Shri Lalu ji to provide
One Three Tier AC Coach, Two Coaches for Sleeper and Two Coaches for General class to fulfill the demand finally. Also I
request through house to provide One First Class AC Coach each for Goa Express (2779/2780) and Karnataka Express
(2627/2628).
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I also request Hon'ble Minister to provide some essential amenities to Nandura and Bodwad Station and to provide stoppage at
these station for trains Nagpur-Pune(2136/2135), Azad-Hind Express (2130/2129), Gondwana Express (2405/2406) Bilaspur-
Pune (2850), Nagpur-Pune GaribRath (2114) and Newly stated Amravati-Mumbai CST (2112/2111).

I want to bring to the kind notice of the Hon'ble Minister for the anomalies in the revised pay structure of Loco Running Staff and
request Hon'ble Laluji to look positively to upgrade the pay scale for this Loco Running staff. I also request to provide some
additional benefits to compensate the loss of health permanently during the working conditions on service. In this case it is
observed that at the start of the Ist and 2™ Pay Commission the grades of Assistant Loco Pilot are higher at the start and lower at
the end of the grades, with compare to that of Guards. As we move upwards the Pay scale has reversed and become higher for
Guards (start and end of grades) as compared to ALP. What exactly has abruptly changed to effect this reversal of grades.



*SHRI SANAT KUMAR MANDAL (JOYNAGAR) : I like to draw your kind attention to the fact that the first phase of the double
line project between Sonarpur and Ghutiari Sharif Stations along Sonarpur-Canning section, Sealdah South, Eastern Railways, has
been completed. But the work of the second phase double line along the section between Ghutiari Sharif and Canning Railway
Stations is yet to be undertaken.

The commuters of this portion of the section have been facing enormous inconveniences, as before, due to the absence of the
double line facility therein. Canning is the Gateway of Sundarbans. Sundarbans is a group of islands consisting largest delta of the
planet, dense mangrove forests, famous Royal Bengal Tigers attracting foreign since October of every year bringing foreign
exchange to the country and also the inland tourists. Therefore, expeditious completion of the second phase of double line upto
Canning is very much important. It would definitely boost the economy of the region as well as the Railways. The double line not
upto the Canning Station would not serve the purpose and if completed it would bring in more revenues to the Railways.

As the Gateway of Sundarbans, Canning Railway Station is being visited by thousands of inland as well as foreign tourists, it has
been declared for upgradation of Model Station. However, still a lot of developmental works to be carried out in a war-footing
manner. The encroachments around the Canning station is to be cleared on permanent basis as the encroachments cleared
previously have come again there. The Divisional Railway Authorities there should be instructed to take strict action against the
encroachers around the Canning Railway Station.

The Ghotiarisheriff is a pilgrimage place being visited by Muslim community people from various parts of the country thrice in a
year to mark their
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religious functions. The second phase (Ghotaiarisheriff to Canning ) would ease the traffic therein. Further there are only 2
stations between Ghotiarisheriff and Canning and being a short distance, completion of the Second phase would ease if the steps
taken for expeditious completion of the same.

Further, I would like to urge the Government to take up necessary steps for expeditious completion of the doubling of Baruipur-
Joynagar.

I urge upon the Government to take up the above mentioned railway works in Subdarbans for overall development of
Sundarbans region.



*SHRIMATI K. RANI (RASIPURAM) : Mr. Chairman, Sir, I stand here to support the Railway Budget wholeheartedly. The hon.
Minister of Railways has done a tremendous job in presenting an unprecedented Railway Budget early this year, which is people-
oriented and every section of the House has welcomed it. He had further taken many steps for the benefit of the common man.

He had reduced the fares of all classes of travel which is welcomed by all. Another welcome step is the introduction of eight new
'Garib Raths' for the poor people to travel by air-conditioned coaches. Here, I would like to request the hon. Railway Minister that
the existing Garib Rath to Chennai departs from Delhi on Mondays which is a working day, as a result of which people traveling
to Chennai find it inconvenient. I request him to kindly consider sanctioning one more train either on Friday or on Saturday,
making it twice a week, instead of the present once a week.

I am thankful to the hon. Railway Minister for sanctioning funds for undertaking developmental work in the newly created Salem
Division. But it seems that the funds allotted for this is not sufficient to meet the demands of that Division. I request that
sufficient funds may kindly be allotted immediately so that the pending work progresses much faster and the work is completed
very soon.

I have a point to make on 'releasing tickets' from the Emergency Quota. As the Members of Parliament, we send requisition slips
for release of seats/berths, under the EQ for railway reservation to the DCM Office, Salem. But shockingly, they are not honoured
by the concerned at that Office and the tickets are not getting confirmed, leading to unpleasant situations.
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Moreover, when we ring up the Divisional Office, in advance, most of the times, the phones are not picked up. Moreover, we
are shocked to find a situation where even the Fax Machine is also switched off and we are told that the Fax number is changed
quite frequently, putting severe hardship to us. I request him to kindly sort out this matter soon.

One last but a very important point that I would like to raise is about the Salem-Karur Broad Guage Project, which is pending for
quite long time now, without any solution in sight. It is very small piece of line, running for only about 80 km. but it is unduly
delayed because of many factors. This matter has also been raised by me in this very House on more than one occasion. But
surprisingly, I do not find any allocation in this year's Budget. I request the hon. Railway Minister to please allocate more funds
for this project, sort out all other outstanding issues early and complete this project soon so that people are benefited.

I once again extend my support to this Supplementary Budget and I thank the Chair for giving me this opportunity to participate



in the discussion.
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*SHRI K. SUBBARAYAN (COIMBATORE):Sir, the allocations made for the laying of new broad guage lines and gauge conversion

work fall too short to meet the actual estimated requirement for the completion of the project within the specified time. The
already commenced projects between Villupuram and Katpadi, Tiruchi-Nagore-Karaikal, Manamadurai-Virudungar etc. and the
proposed Nelli-Thenkasi and Madurai-Bodi guage conversion, will suffocate and suffer a severe set back with the financial crunch
because the budgetary support do not at all reach anywhere near the required estimated cost. For instance, the estimated cost of
gauge conversion between Villupuram and Katpadi is Rs. 276 crores and allocation is a mere Rs. 121 crores, Tiruchi-Nagore-
Karaikal project, completed upto Tiruvarur has received Rs. 50 crores in addition to last year's Rs. 281 crores, still falls short of
around Rs. 120 crores; the Manamadurai-Virudunagar project completion could be accomplished only with a further allotment of
Rs. 84 crores in addition to the offered support of Rs. 60 crores. I appeal to you to review the allocation made as against the
proposed cost and enhance the financial support to ensure completion of the projects in the stipulated time frame.

Besides, I am personally too deeply anguished to note the conspicuous exclusion of the Coimbatore region in your
important and diligent exercise excepting a few sops such as the newly introduced 'Garib Rath' and the extension of the
Kumbakonam-Coimbatore Janashadabti that would benefit the people of Tiruppur and Coimbatore halting in the Coimbatore and
Tiruppur stations. Coimbatore is a commercial center recording a rapid and enormous economic growth. The multifold growth of
the commercial and economic activities of the region calls for the speedy completion of the promised projects such as gauge
conversion between Coimbatore and Dindigul. Not only that there are no new

schemes for the region in consonance with the increasing demand, but also the budgetary support offered for the much
envisaged Coimbatore-Dindigul gauge conversion is quite distressing, inflicting fear of eternal incompletion.

* Speech was laid on the Table.

The announcement of this particular project of 224.88km stretch was received with so much relief and enthusiasm of
the people of Coimbatore region, reposing and enhancing faith on the Indian Railways' commitment to the passengers and the
growing needs of the commerce and economy. But the budgetary support that the project attracts is very disheartening. The
allotment of Rs. One crore in the year 2006 and the subsequent allocation of Rs.30 crores in 2007 and the announcement of a
very paltry support of Rs. 65 crores in this budget only exposes the lackadaisical approach of the ministry to fulfill its most
imperative tasks and commitments. The project cost is estimated to Rs.613.61 crores and the allocation in comparison is too
small not larger than a peanut.

Presenting this for your careful and urgent consideration, I urge upon you to review an enhance the financial support
for this project of Coimbatore-Dindigul gauge conversion as a one time, allocation to complete the most preemptory
infrastructural requirement of the region that is growing rapidly as a pivotal commercial and economic hub in the country,
positively before 31.3.09. In addition the following requirements of the region may please be addressed on the utmost priority
basis to mitigate the hardship created by the lack of adequate and proper infrastructure.

The doubling of track between Coimbatore, North junction and Irugur may be expedited to complete before 31.3.09.

To address the growing traffic congestion in the fast developing city of Coimbatore, Circular track around the city and
shuttle train services between Coimbatore and Tiruppur and Commuter services in the Plolachi Palakkad-Mettupalayam line



should be introduced.

Tiruppur is identified in the world map as the 'dollar city' with its fast growing hosiery and garment exports. A new
railway link between Tiruppur and Karur through Kangeyam and Vellakoil will provide a short distance route between Tiruppur
and Thoothukudi port and will help in facilitating a free commercial freight besides an effective commuter facility.

A railway over bridge replacing the level crossing of Eachanari on the NH 209 is the immediate requirement to
facilitate decongestion of the arterial road of Coimbatore connecting it to the southern districts. A ROB at Avarampalaym Railway
level crossing requires a serious and immediate consideration.

New trains for Coimbatore have become an increasing necessity due to the enormous growth attracting employment
from the various districts of the state. Frequent or hourly train services between Coimbatore-Erode, Coimbatore-Mettupalayam,
Coimbatore-Palakkad, Podanur-Pollachi should be introduced.

New passenger train services connecting Coimbatore with Cuddalore, Nagapattinam, Tiruvarur, Pudukkottai,
Sivagangai and Ramanathapuram, passenger services to Tirupathi and Tiruvananthapuram from Coimbatore exclusive night train
from Coimbatore to Bangalore may be considered immediately with utmost favour.

In addition I urge upon you to bring Coimbaotre junction, Coimbatore North junction, Peelamedu station,
Singanaliur Station and Podanur Junction under the master plan development strategy. A state of the art infrastructure facility
should be provided at the Coimbatore Station with the extension of platforms, special ticket counters, additional waiting rooms,
more subways and refreshment rooms.

Having made the observations of the budget I have made my requests that, no doubt, you may concur with me, are
very imperative. I appeal to you with the most earnest to consider implementing the demands of the region with financial
assistance in this budget itself. I trust you will consider my pleas in the right and positive spirit and do the needful.

*SHRIMATI M.S.K. BHAVANI RAJENTHIRAN (RAMANATHAPURAM): Thank you, Sir, for the opportunity given to me to
participate in this important discussion.

First I want to express my limitless gratitude to our most respected leader and DMK Party supermo Dr.Kalaingar M.Karunanidhi
and our beloved youth wing Thalapathi Thiru M.K.Stalin for having sent me to this August House and because of that chance I
got from my party, I could speak about the important issues of my Constituency, Ramanathapuram. I already expressed my
views about the want of B.G. Line up to Rameswaram and the Hon'ble Railway Minister Laluji and the MOS Thiru Velu has given
us and now the people living all over the India use the BG Conversion upto Rameswaram.

At this point, I want to inform the August House that before the B.G.Convesion work was carried out, we had some more trains
which were very useful to our people. They are the (i) Rameswaram to Chennai Egmore Express (2) Ramewsaram to Chennai
Egmore Mail via Mayavaram (3) Rameswaram to Coimbatore Express via Madurai and Dindigul and (4) Rameswaram to Palghat
passenger via Madurai and Dindigul (5) Rameswaram and Trichy (6) Rameswaram to Madurai Express.

Few days ago, I with Hon'ble Finance Minister Thiru Chidambadram and Hon'ble MOS Thiru. Ragupati met the Railway Minister
Thiru Lalu and MOS Thiru Velu and we asked for these above mentioned trains. So, now I urge upon our Railway Minister to
sanction these trains to our area, since the Sethu Epxress from Rameswaram to Chennai does not stop in apt time in our main
stations.

I also request the Hon'ble Railway Minister to sanction the Rameshwaram to Varanasi Express (2) Rameswaram to Bhubaneswar
Express which are already announced in the previous budget.

* Speech was laid on the Table.

We all know now an unwanted war is going on in Sri Lanka. Thousands of refugees daily come to Rameswaram. We need all
these above mentioned trains to send these refugees to various parts of Tamil Nadu.

I also urge upon our U.PA. Government to take immediate and urgent steps to stop the killing of poor Tamils in Sri Lanka and
also the fishermen in our Rameswaram Coastal area.



With these words, I support the Supplementary Demands for grants Railways on behalf of DMK Party.
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* SHRI B. MAHTAB (CUTTACK): I stand here to deliberate on Supplementary Demands for Grants of Railways for 2008-09.
Railways which are the most preferred mode of transport for the masses in India, running 9 thousand trains, reaching 8 thousand
stations and handling approximately 1.4 crore passengers per day has a number of commitments in "Citizen's Charter on
Passenger Services on Indian Railways" to provide safe and dependable train services to the passengers and ensure adequate
passenger amenities in trains and at railway stations. This includes provision of clean and hygienic surroundings both at railway
stations and in trains. But, I am sorry to mention that India Railways are the most dirties rail services ever found in this world.
Once "Operation Cleanliness" was launched and a Task Force was constituted to address the issues but nothing much has
happened. Inadequacy of standards, action plan and norms on cleanliness, absence of an unified department responsible for
cleanliness and involvement of multiple departments, insufficient expenditure on cleanliness and inadequacy of policy on waste

management has contributed to this dismal state. Even today, in this 21t century, cleanliness is largely viewed as a secondary
activity, subservient to other activities such as maintenance. Why can't a coach be certified fir for next journey as is being done by
maintenance for cleanliness activities also. Once this is done responsibility can also be fixed. Similarly maintenance of cleanliness
in the circulating area outside the station building and on platforms, in the concourse, waiting rooms, retiring rooms, toilets,
tracks adjacent to platforms, foot over bridge and drains and sewers, inside the station premises is urgent as well as necessary.
But everywhere it is found wanting. It is because there is no systematic mechanism in place to monitor it. Deficiencies in waste
collection and disposal, inadequacies in the provision of infrastructure, passenger amenities, inadequate training, all have
compounded to make the situation even worse. Multiple departments are involved in cleanliness



* Speech was laid on the Table.

activities leading to lack of coordination among them. There is no accountability, there is no responsibility. Failure to prevent
unauthorized persons from entering station premises have compounded the problem. Railways have no mechanism to assess or
control the level of expenditure on maintenance of cleanliness in stations and in trains nor there is any policy on waste
management. Railways have neither developed any standards as benchmarks nor formulated any norms at zonal level for
ensuring cleanliness and sanitation in railway stations, trains and tracks. Whey can't you rope in reputed NGOs for the job of
cleanliness and sanitation on Indian Railways? The system and practices followed in Delhi Metro have been appreciated by
passengers in Delhi. Can't you incorporate some of these tried and tested methods? As there is no resource crunch with respect
to maintaining and monitoring of cleanliness and sanitation, do you expect increase in allocation or need to prioritize the
expenses on Railway sanitation? The Ministry had earlier proposed to take up five stations per division and turn them into model
stations. What is the progress?

Earlier I had raised the issue of installing CCTV cameras in big stations. How many stations have been equipped with CCTV
cameras? What is the current status? Are they effective in promoting sanitation on the Railway premises? Do you have any
effective mechanism in place for regulation of crowd in railway stations?

Now I come to the second aspect. It relates to safety. We have been repeatedly told that the Railways' share of the total transport

share has come down from 53 per cent in the 4™ Five Year Plan to 37 per cent in the 9th Five Year Plan. In 2004-05, Railways
carried around 600 million tone of freight comprising 64 percent of the total revenues earned by the Railways. This proves that
freight operations needs to be strengthened for profitability of Railways. A sound, safe and efficient modern infrastructure is
required for smooth passenger as well as freight operations. This can only be done upgrading the existing infrastructure which
may improve the passenger and freight operations. The other is providing facilities which are specially aimed at creating
infrastructure for improved freight operations. Proper upkeep, renewal of rails, strengthening of bridges fall in the first category
whereas acquisition of more wagons and locos, acquiring new rolling stock suitable for hauling heavier loads etc. fall in the
second category. Dedicated freight corridors and their feeder routes are also required to be strengthened and improved.

When the expenditure under major plan heads is an investment aimed at creating infrastructure for improved freight and
passenger services, I fail to understand why it does not commensurate with the level of Railways earnings. Why the amount
provided through various funds created by Indian Railways for infrastructure development has not been utilized in full over the
past years? In this scenario, how does the Railways plan to provide a sound, safe and efficient modern infrastructure for smooth
freight operations?

Increase in the axle load is an area of concern. This increase was permitted with the objective to carry more tones per wagon
thereby reduce the unit cost of operations by saving on locomotives and additional wagons. These were to be done duly ensuring
safety in train operations. Prior to November, 2004 wagons were allowed to be loaded up to (carrying capacity) CC+2 tonne
where the permissible axle load was taken as 20.32 tonne. From November onwards, the loading was permitted upto CC+4+2
tonne. In March and May, 2005 you permitted running of these wagons loaded upto CC+8+2 tonne on 16 identified iron-ore
routes. The extra loading was to be restricted to the maximum axle load of 22.82 tonnes. This was done without any study by
any specialized agency on the technical feasibility. You say that this decision was taken on the basis of field experience. But are
you aware about the cost implication involved in running the freight trains with increased load. Have you made any study on the
effect of costs and earnings? There has been substantial growth in loading no doubt but have you reviewed the adverse impact
on track, rolling stock and bridges? We are told all BG routes of Indian Railways have been notified as CC+6 routes. Iron-ore
routes have been strengthened. But how many distressed routes you have? As on 1.4.2007 75 number of distressed bridges
were reported by your zonal Railways out of which 55 were targeted to be rebuilt during 2007-08 and balance bridges were to be
taken up subsequently. What is the progress? This is gross callousness.

It has also been found that wagons were loaded to the extent of 24.49 tonne per axle as against the permitted axle load of 22.82
tonne. This has occurred in rail fractures and weld fractures on Central and South Eastern Railway. What steps you have taken?
Have you fixed any responsibility? Have you taken the erring staff into task? There is not a single instance? Yet you way you
would take care of safety. Have you made assessment of the extra expenditure required for the repair and maintenance of rolling
stock and also the impact of extra time required for such repairs? As per instructions issued by Railway Board in March and May,
2005, the enhanced loading on specified routes was to be permitted subject to fulfillment of certain condtions. One was
installations of adequate number Wheel Impact Load Detectors called WILD on the Zonal railways. Why installation of WILD been
delayed? All this clearly shows that adequate steps have not been taken to provide safe and dependable train services,

Third aspects is the high interest rates have begun taking a toll on key infrastructure projects. The Government accepted that
there will be a massive 50 per cent increase in the financial estimate for modernization of new stations which are to be built of
high world standard. Bhubaneswar stations was identified along with New Delhi and Bangalore. But what is the progress?



Modernization programme is mired in controversy. Nobody knows when these projects will be completed. Fourthly, the
unmanned level crossings are known to have taken a heavy toll almost every year. Isn't the Government aware that technology
has been developed under which gates can be closed automatically when a train approaches. The pedestrians can be warned
through an audio system. If the gate is not closed then train will be stopped. Has any attempt been made by the Government to
procure the technology to operate a selected gates as a part of the pilot project ? I would suggest, identify certain unmanned
gates where such trial can be launched. Accidents have decreased from 72 in 2006-07 to 65 in 2007-08 no doubt but it is still a
cause of worry when out of 34 thousand 152 level crossing in the country only 16 thousand 775 are manned. Since most of the
unmanned level crossing accidents are caused due to negligence of road users, public awareness is necessary no doubt but
attempt should be made to go in for faceless gates at the earliest through new technology.

Now I came to an oft repeated project of my constituency that is construction of second bridge over river KATHAJODI in Cuttack
which comes under East Coast Railways. I am informed that Indonesian company which was doing the job has fled and now
there is some engineering problem for which the bridge construction is delayed. It was supposed to be completed by this year
end but now more than one year is required. Can the Minister assure us, the exact date and time by which the second bridge over
river KATHAJODI will be made available for operation.

The second opening of Cuttack Railway station is in operational because there is no direct connectivity to the main road. How
could this happen? I urge upon the Railways to provide adequate funds to acquire the land for the approach road at the earliest
so that the investment that is made for the second opening to Cuttack Railway stations is operational.

* SHRI SHRINIWAD DADASAHEB PATIL (KARAD):Sir, Kindly allow me to lay down my written speech which is as follows on the
Table of the House:-

Train Service

1) The frequency of Kolhapur-Ahmedabad weekly train be increased to three times a week.
2) A halt at Karad Railway Station be sanctioned to Kalhapur-Ahmedabad Express.

3) Vasco-H. Nizzamuddin Goa Express is having only 3A boggie. Two more 3A boggies be attached, as this train is the most
popular train from North Indians to visit pilgrimage Shirdi and tourist destination Goa.

4) Kolhapur-Rajkot holiday special train be run on regular basis as a weekly train with a further extension up to Dwarka (i.e.
Kolhapur-Dwarka).

5) Pune-Ernakulam Poorna Express to be extended upto Trivandrum or Kanyakumari.
6) Kolhapur-Banglore Rani Chennama Express be run as Pune-Banglore Rani Chennamma Express.

7) Timings of Kolhapur-Mumbai Sahyadri Express be changed. The train should reach Mumbai at 9:00 a.m. in the morning. The
return journey timing from Mumbai to Kolhapur be kept the same.

8) Pune-Lucknow train to start from Kolhapur and be named as Shahu Express or Shahu Maharaj Express or Karveer Express/

Infrastructure Development:-

1) Weather shed over loading/unloading platform at Karad Railway Station.
2) Extension of platform no. 2 at Karad Railway Station to facilitate accommodation of 22 boggie express train like Goa Express.
3) Doubling of Pune-Miraj-Kolhapur section.

4) To Expedite the Karad-Chiplun new B.G. Railway line Survey.
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* DR. PRASANNA KUMAR PATASANI (BHUBANESWAR):My demand pertaining to development of my constituency, I draw the
attention of the Minister whether the Railways proposed to formulate a high priority action plan for modernization, development
and infrastructural expansion of the railway network.

In spite of my request materialize the flyover on Satyanagar and Sahidnagar and also Beerosurendrasai nagar in Mancheswar
flyover work is highly delayed. Most of the people there dying because of the level crossing and the rush of the traffic so rampant
it is very difficult to cross from this to other side takes more than hours.

So, I would like to draw the attention of the minister to immediately materialize this sanction. The new building of East Coast
Zone is already constructed in my constituency after rapid requests while I was a Member of the Standing Committee — Railways.
The same this is to be materialized as a full zone that the building to be inaugurated immediately in consultation with the Chief
Minister.

The Khurda-Bolangir railway link is high by delayed inspite of people's agitation. The Central Government is highly neglecting.
The only railway link is from Southern Orissa to Northern Orissa. This railway link goes via adivasi, SCs and downtrodden area.
The details of the service conducted by the railways and the statewise particulars already submitted by the state government. The
railway link is highly neglected in the state of Orissa. So, in railway's record we have the highest income and revenues ever paid
to the Centre.

Minister has already assured for expansion of Bhubanewswar Railway Station to be international one and it is the high time to
start the work immediately and in all India ration our state is highly neglected in railways since independence.

* Speech was laid on the Table.

*SHRI NIKHIL KUMAR (AURANGABAD, BIHAR): Sir, I rise to speak in support of the Supplementary Demands of the Railway
Ministry for 2008-2009, I do so because of the excellent performance of the Railways. There has been a turnaround in its



performance. This is displayed in the operating ratio of 76 a surplus of Rs. 35,000 crores and a cash back balance of Rs. 25,000
crores. A number of new initiatives have been taken such as, through my constituency, a daily inter city express train between
Dehri on Sone & Patna, a survey of the only track upto Bihta addition of a Pantry Car in the Mahabodhi Express between_Gaya
and New Delhi. Most importanly, the inauguration of a railway line in J&K is a wonderful feat for which the Railway Minister Shri
Lalu Prasad deserves congratulations.

I would however sound a word of caution about the need to guard the Railways against the ill effects of the global economics
meltdown specially in respect of freightage etc. of cement & steel. It is to be recorded with the approval that the Railways have so
far withstood the meltdown effect but they need to be cautious for the future.

I would however request Shri Lalu Ji to kindly approve the declaration of Godiha Halt on the Grand Chord section of the East
Central Railway following near Rafiganj by station in public interest. Taking into account the security situation in that area. I also
request Lalu Ji to kindly advise the concerned authorities to take up work for expeditious action on the MGR for the Nabinagar
1000_MW Thermal Power Project.

With these comments and suggestions I support the demand for an additional sum of Rs. 600 crores approx. in the
Supplementary grant for 2008-2009.

* Speech was laid on the Table.
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arradt (arlic) e 10030 smwor ereriidl U2 eI a3 I 3ROR 331 U2 5030 arvel B2 dot 3 swerel & den decomsl ¢l 3 oPIy O e a3
féot G &z grcet ot detiol Bl cren acerR9Isl A YoR1 & dia ydaa sugt gol: Yrur w2 Agri A gal-femig2 st acrdt &, 331 angt ol grsT Aaw derRn
SR, 32 forafaer & 3 uskell Yo 9l Uz gfiber wEcT Aer ASKS! F9El UR AT aaDl (S[52A) ToMml Al dccR9El 9l W fcemser @1 wrf
AR SIRI| 3(oe] SNfSell Bl @eldoPRl - AP, sialPEl d sl 3 dclol arcll snf=ii @ accrRes! 3 dclol &t Jfden yrat bl sor wnft orl & 310! 7
F9ll Uz Ul 3113 U3 cPrame! & AT BIAT G|

* Speech was laid on the Table.

*oft s11o] g Riz aait (Sircilor) @ #1@ice, smuel St Yo bl sro[uas il U2 dletol B fre T e, $3b e eoeras,

AglGe, Il A1ee Yol & sl Rdisor 3 $ee Rt uon vaea sl A crxerss acd S W@ 8, 3D Ao 96l U 58 Jol bl sragdr 3, BREY
st opeil b spefioll @ g1 sust @1 i firer 21

ASIGRI, BT Fe9ol U2 3R for aoirn SiFt BRI v oFae wicwst 3 Akfl Wiewnt oz S U2 oIl 26D 2l IR olFa2 ol @I Hal 3oRN oIFT BRRT 2ft
telcwrl olda? o U3 312 D)

HElGY, SRl 3 ooy & dia it off 8 s 8, asi & U3 @l 2Aell anst BiE oft Reelt B e ol &) are: it 9p1 9fep feet A Doy Tctedt & 33!
DIeIY3 3 ! 3 aw o SR SRl SRRl gamen, o, 33¢, vel, dls, Risna 32wel & sjwphir off ech gy w2 a1

MRNGRI, I AL et b il Biorer 3 B oft anSt 338 el wet A semeEG & RN ot 8 are: I8 et i oft 21 31T & {6 STl 31 A1y acter archt
orgt ot uia fSor stieht 3 xudft 2kt & s st A semswETG A g e SR AY $21 i b ARl @ semerg I R Akt anddh frer St

HBlGY, IR e ¥l B sl Bdiser @it sl A woige aw St Risrel cisol 3, 31 cigal @1 Glgdlaszur e o1 B anfefell @ apfdier 9 ol s
CIOIAT 2 33N WH AT 3 A DI A
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*SHRI BRAHMANANDA PANDA (JAGATSINGHPUR): Sir, I would like to lay my written speech on supplementary Demands for
grants (Railways) for 2008-09.

As you know, Sir, Orissa has vast mineral resources like iron ore, Manganese, bauxites etc and has immense infrastructure
potentialities due to its long coastal lines and road connectivity.

As you know sir, under the dynamic leadership of our Honourable Chief Minister Shri Naveen Patnaik, Orissa has taken
effective steps for a prosperious industrial revolution. So Railway Ministry should give special priority for development of Railway
Infrastructure in Orissa. Though on several occasions we have submitted several memorandums to the Honourable Railway
Minister yet Railway Ministry did not pay any special heed to the same

I would therefore draw the attention of the Honourable Minister that special priority be accorded to Orissa for survey of
new railway lines, doubling of Railway lines, early completion of on-going projects in Orissa, increase of frequency of Express
trains and introduction of pantry cars etc.

Though East coast Railway is contributing sizable profit to the Indian Railways but Railway Ministry is discriminating Orissa
since Independence.

Railway Ministry is not allocating sufficient funds to Orissa for early completion of on-going projects.

As you Know Sir, we have been demanding for early completion of Khurda-Bolangir Road which is a Tribal dominated
area, similarly early completion of Haridaspur-paradeep Railway line and so on. So also doubling of Khurda-Puri line. No
uniformity no is maintained by Railways for examination and recruitment of railway employees. We find in East Coast Railways
only the employees of a particular state are dominating thereby depriving the people of my state. During last flood, Orissa had
been severely affected but no special package
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was declared by Railways for flood affected people of Orissa in improving the quality of rail work.

We demand Railway Ministry should announce a special package for development of Railway Infrastructure in my State.
We also demand that a new division at Rourkela be created and operated with immediate effect to ward off infrastructure
bottlenecks in Orissa.

*oft Breemdt cirer vpla (SRIUR) : #@ica, 3 el &l s IRl U2 el AR &b ® &) 3 A6 Mool diedl § [ asic 3 Aol e s off of
Ienel A Adfd ar orf Yol sufi actor H dwvn 6 off, b a3 Ng A5 1w waon usar 8 1 3ot A vap a1 anft e aend ordl oré 3
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et et (off oire gae) < aidicw, adyem 3t 3ot Mt Al @ aoriars Son agen sl 2008-09 & fére srojat Bt Y@ el w2 asAw ¥ aeT ferm
&) 3ol el of ol forafaer &iq] aiie el & e 3 P 6] sale AP6l 2xi &) 3 ool A @1 3Mad Dl daigen b 3eaiel ol ot s
fou &, 301 uz a9 fdar [ Smes aen 3o et 3 Iuh wian b st
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A2 Aol D AT Slerprt 3 gu Folt &1 & 2 [ ad 2007-08 31 zamr Dot @R 25 &6k 6 TAs Fu a1 8 3l Yol &l s Ik i A1 agwr
22 gor 297 @A FuA &l orfl &) fecl 4 aul 3 ancfler Yo of cPIAR Jooifd B ORI PR yi A &) ®dla v g usel Uiad ddel 3iRieT &
Riwif¥oll ot ctio] avaot 3 smcfler Yer & fedler Reifer oirgies 81 a1¢ el Srafds 531 ar e & facier wrmweu Bt adlerd gael ©S Adol sl I Bl wr
feperoaeror & oidl, aféas so1 ad adt g€ 520 3 Aot Sot & srerrar Mwel ad & awen dort @ yder oft smeofl 31 s frn &) Rwd aul & azs sa Al
aul 31 oft 319Iyd <ol 3RS DI DREI I R &)

5 faeT ad & usclt wongl 3 401.9 Bifcrrel <ol Al @I cIool Z3ll &) Welkasu ¥l of fiwer ad & st srafér &t qerorr 3 #rer gong A amer 3 19.7
gfcrera &t afy oot &t &) soit srafdy B Slrer Awft amer 3 oft 12.9 yftrer &t afy &d 2 Wil 31 fAa ad & usar v: Al 3 sredt gerf g€ &, Afdser
racaR g b uaal 20 ol 3 yaifer g2 & wooft s ) sracar w1s 3 forafa A e siRRE-3R B ciger A dstt A Briae oot & o1 2 3 dur 2Mdic vd
1 b cIgil Tel $oib Iugal b o Sredl e et B ol $f geif g 3 ot wolt g€ 3) fara & Riffoar el 3 xdt on 2@ sl Wt @1 sR
e/ sot el U2 s 281 &) & anen & b ws srrerft 8 iz et B arht #idlell 3 crrer B yoifer o2 3 Juw g
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enfcfell wd anfeli bt 2izem vd e sARt Adlca yrelioar &) Youel, Rpor vd Aidr *ie P ordiazur der snuférbiovr & orur anst gcomil i
foree ol ang &) ufdvmedt anst gefeomil & Iz 2000-01 3 473 31 acw: 2007-08 3 sy 194 3 = &) RBiwaz, 2008 oo ulvmed snst
giicomil & e 91 @ safd Mo ad &t s2h safey 5 ae e 104 ofba Aso aarna Hf IR R R WIUR B! U2 W FARE
grifdrsdr &) 3 zfte 3 Ut a Bract 5w get dorol B 49 @R, 36 WER] B AR ced A spflest B anar ur rala 3 53 siftils, der &
3ol 3t elfFor/ arorelfSsr 3¢ 3l HicT AFTRI el @ Jaa? JAaw ol I5 e 3z Is 3N 9z efliorel I Jur a RAaswr sdeft 10 wrif @t graa
fcper srem &

asie 2008-09 31 féu s1e smearier b spreu ARSI 8 6 s ara doral a $olforit s w1 Faibica st selor fster A ¥ siqrer @ et &
fere v ol yraifda &) asic 2008-09 & cler anfefell @ daar Afdum B Siel el 32 raRkel O oRIR s T dool O SuckRRI JaBil 3 Ak
ol A 3eIREI fease gas waar Jdeft vas urrere uf¥srol 3imesr wIa @1 YFea 3| URolrl I Atdol, ey A dg @ goe], Holell, forsmarae-
sifeetrs o engall crel usTeidle -slffoaaeT? I el fuvadol 3d 3 wael b orRf gaifdd &)

Fail 2Agmvr b fére, srrctier et 3Hait Ptet aavofia setor B o widag 3| s sueld 3 g Yol qarc? & 4 acy, 2 ew.ver. A ohIed acel S
531 DRI @Y Afsiors Bl smeflort & daa wiar Afse 3ifSka @ e Dt s smesn 3315 siemar Hag Iusikr Yed 3 yier 6 o 38 "H-Sersidar
a1 " ufedisron @ widor Afdc Ak @l B R dsli R s sk ¥ IR @S A dia Rl o1 A sac 20 Beor Lot AL
T AWl udlerur @3 381 3) s 7.45 s &t ait.wa.s. Qea i Jad Sdl 3| [ASer 31 sme sl of oft 531 wrRt & AFewen B 3

HBIeI, ol AGIGNRT AT GRI 3018 918 it ARTE Bl el 3 R 3 3 301 it A=A B Sicg 2t urg orxaps azgRelf 3 aen sof #&l w2 & st arctt
wisar A ST BISM A Yo @1 At spelot wIa A o Aot ATl @1 Yok: eedals a5¥ell dgen derr Jcsl A 2008-09 & Rre Yer &Y srefarol
&} ggen il cren el ffsrner [Adra @l sefwicer Yalel W6l Wl o2kl DI 8)

MR. DEPUTY-SPEAKER : I shall now put the Supplementary Demand for Grants (Railways) for 2008-2009 to the vote of the
House.

The question is :
"That the supplementary sums not exceeding the amounts shown in the third column of the Order Paper be granted

to the President of India, out of the Consolidated Fund of India, to defray the charges that will come in course of

payment during the year ending the 315t day of March, 2009, in respect of the head of Demand entered in the
second column thereof against Demand No. 16."

The motion was adopted.[k4]

...(Interruptions)



